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Counsel for petitioner present. No representation on behalf of the respondent.

The Registry 18 directed to send notice to the respondent. Counsel for petitioner

is also directed to send private notice through speed post 10 the respondent. He
is directed to file proof of sending and effecting the service on respondent by Way
of an affidavit. He is also directed to file an affidavit to the effect that there is
no notice given by the corporate debtor relating to a dispute of the unpaid
operational debt and bank statement /s 9(3)(b)(©) of IBC 2016. Put up on
17.07.2017 at 02.30 P.M.

) (K. ANANTHA PADMANABEA SWAMY)

(CH. MOHD. §
(MEMBER (JUDICIAL)

(MEMBER (JUDICIAL)



